Yos  Written Answers VAISAKHA 8. 1908 (SAKA) “Written Answers 106

W TWET 9T TATT FH ir ST
forqd gae-gdl @a & gl
wowrs w7 # feafer ¥ gure & siem
wrwatel ' qwF, iz 9K W
N g v ¥ e awa g W
FIAY dWAT ITAH T ATIAT | HET
wrdT quirdY 9T ITAH  FIEg AT
®T  IFAW AW |YT F A9
aega) Y gt & fag far st g3y
I w1 wAT § F T oSO ¥ oz
da #1 afaga aedy  wrEaTmEIN
TATGNE TT qF QI g SATTAY |

Decentralisation of Railways

8449. SHR] R. K. MHALGI: Wil] the
Minister of RAILWAYS be pleaseg to
state:

(a) whether it ig g proclaimed policy
of Government to decentralise the
working of the Railways;

(b) whether the transferg of Direc-
tors ang Deputy Directo, from Zonal
Railways to the Railway Board offices
in Delhi are ip consonanpe with that
policy;

(c) whethey these senior officerg are
engaged in monitoring the day to day
operations and maintenance workg of
the Railways; and

(d) whether this work was previous-
1y looked after by the Commercial
Departments of various Zonal Officers?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHR] MAL-
LIKARJUN): (a) Yes, The policy is
to achieve maximum possible decen-
tralisation,

(b) There arg no Directors or
Deputy Directors in Zonal Railways.
Officers from Rallways are posted as
Directors, etc,, in Railway Boarg on
depuiation.

(¢) Yes,
(d) No,
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Fly Overs Under Construction for
foared) uElsy

8451, SHRI SANAT KUMAR MAN-
DAL; Will the Minister of SHI®PING
AND TRANSPORT be pleased to gtate;

(a) whether some experts partici-
pating in the group-discussion on the
effects of New Construction on Delhi's
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Environment at the Indig International
Centre on the 4th March, 1981 have
pointed out that the seven fly-overs
under construction in the city ag part
of the new infrastructure for the 1882
Asian Gameg will be an expensive
alternative to traffic control manual or
electronical ag reported in the ‘Hin-
dustan Times' dated 5th March, 1981;

(b) if so, the reaction of the Gov-
ernment thereto; and

(¢) the extent of damage done by
feling of treeg as a prelude to the pro-
Posed consiruction?

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI BUTA SINGH):
(a) and (b) It ig not correct to say
that the construction of seven flyovers
will be an expensive alternative to
manual or signalised traffic control, A
traffic study carried out by experts
has revealeq that the projected normal
peak hourly traffic in 1982 iz going to
be beyond the capacity of both manual
and signalised traffic control measures,
There is no other option but to go in
for grade separation at these seven
intersections, The improvement of
these junctions wag already included
in the 6th Plan (1978—83) of Delhi
Administration.

(¢) Only those trees which have
to be inescapably removed due to
construction of the flyovers or those
which cannot be transplanted pre being
cut, Further, it is proposed to plant
new quick-growing treeg to the extent
of at least double the number of cut
trees so that present environment is
maintained.

Confirmation of Clerks

8452, DR, A, U. AZMI: Will the
Minister of RAILWAYS be pleased to
state:

(a) whether the Northerp Railway
Adminstration issueq orderg sometime
in 1980 about the regularisation and
confirmation of clerks Grade Rs. 260—
400 (Reviseq Scale) who were rec-
ruited in 1875 on ap ad-hoc basis.





